Tentral administrative Tribunal
Princival Benoch: tHNew Oslhi

CP Mo.505/2002
Td
Up WNo . 2390/2001

This the day of ldth January, 003

Hon*ble Sh. Gowvindan S.Tampi, remberi{a)
Hon“ble Sh.Shanker Raju, Member(J)

rrs.Ratna Yarshney

Flat Mo.31.

Jangpura Extension Market,

ey Delhizs 110 014.

(By Advocate: $hri Rajeev Bansal)

1. %h H.ri.Cairas
Commissioner,
Kendriva Yidhyvalava Sangathan,

' 18, Institutional area,

Shaheed Jeet Singh Marg,
Plew Delhi .

Z. Sh D.8.Bisht,
Jdoint Commissioner (admn. ),
RKendriva Yidhvalava Sangathan,
18, Institutional darea,
Shaheed Jest Singh Marg,
Hew Delhi.

3. Sh 8. K.Tripathi,
Keoretary,
HMinistry of Human Resource Development,
Shastri Bhawan,

Mew Delhi. .- . «Raspondents.

{By Advocate: Shri $.Rajappa)

» ORDER (ORAL )

By Sh.Shanker Raju, Member(J)

In  the light of an affidavit filed by Respondaent

Mo.3 wherein 1t has been stated that the case

applicant has been considered, and has already been

B 10,000/~ to the petitioner and an enguiry has

ordered by the Secretarwy, nothing survives in th

Notices issus

the same iz accordingly dismissed.

alleged contemnors are discharged.

(Shanker Raju)
Memer (J)
Skd/




